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Aid India Consortium meeting at Paris

272. SHRI TRIDIB CHAUDHURIL:
Will the Minister of FINANCE be plea-
sed to state:

(a) the total amouet of development
assistance for 1982-82 pledged to India
by the 25th meetirg vf World Bank spon-
sored Aid-Indiza  Consortium held in
Paris on June 15. 1982;

(b) the share of the World Bank Group
in this and the individual share of mem-
ber countries of th2 Consortium; and

(c) what part of aid pledged is tied
to specific projects? o

THE MINISTFR CF FINANCE
(SHRI PRANAD MUKHERIEE): (a)
At the meeting of India Consortium held
on June 14-15, 1982 the members of the
Consortium indicated economic assistance
of dollar 366 billion for the year 1982-83.

(b) As the pledgae made at the Con-
sortium meeting are subject to mecessary
approvals under reSpective laws and regu-
lations of various donors, it is not pos-
sible to indicate individual stares at this
stage. However, according to preliminary
indications the World Bank bas pledged
economic assistance of US dollar 2.2 bil-

lion.

(¢) The discussions at the meeting were
of general natur: and no specific projects
were discussed.
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Setting up of an Autonomous Authority
for Developing Free Trade Zones

273. SHRI M. RAM GOPAL REDDY:
Will the Minister of COMMERCE be

pleased to state:

(a) whether there is amy proposal .
under Government's consideration to Set
up an autonomous authority to develop
and operate free trade zones and assist
100 per cent export-oriented units;

(b) what are the recommendations of
the committee set up for this purpose; and

(c) which are the places where these
zones will be set up?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P.
A. SANGMA): (a) and (b). The Task
Force under the Chairmanship of Shri
P. L. Tandon, President, National Council
of Applied Economic Research (NCAER)
appointed to examine the working of the
Free Trade Zones, has submitted an inte-
rim report which contains a recommenda-
tion to this effect.

(¢) The Government of India has not
so far taken any decision to set up more
Free Trade Zones in the country.

Controlled Cloth accumulated in States

274, SHRI P. K. KODIYAN: Will the
Minister of COMMERCE be pleased to
state:

(a) whether it is a fact that controlled
cloth worth Rs. 85 crores produced by the
National Textile Corpomtion is gathering
dust in distribution centres in the States
for want of takers;

(b) whether it is also a fact that one of
the reasons for want of takers of the cloth
is high prices fixed for controlled varieties
of cloth in July last year;

(c) whether the National Consumers’
Federation and State agencies have urged
the Centre to recomsider the controlled
cloth scheme in view of the lack of de-
mand and huge accumulation of stocks;
and

(d) if so, Governments reaction there-
to?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P.
A. SANGMA): (a) No, Sir.

(b) The sudden increase in prices was
one of the reasons for its reduced offtake.

(c) and (d). Several representations
have been received from different sources
urging Central Government to reduce the
consumer prices of different varieties of
controlled cloth and to restore the earlier
distribution margin to the distributing
agencies. It has mot been found appropri-
ate to revise consumer prices or to enhance
the distribution margin. However, National
Textile Corporation have offered discount
ranging from 2-1/2 per cent to 7-1/2 per
cent to Nitional Co-operative Consumers’
Federation for being passed on to the con-
sumers.

Extension of Rural Credit by Commercial
Banks

275. SHRI A. T. PATIL: Will the
Minister of FINANCE be pleased to state:

(a) what was the target for covering
villages by Commercial Banks for extend-
ing rural credit during 1980-81, 1981-82,
1982-83 and to what extent it has been
achieved (till 30th June, 1982);

(b) are Government aware that al-
though a particular village is given under
the coverage of a specific commercial
bank, in practice the bank employees re-
fuse to extend credit to the villagers on
the ground that it is located either in diffi-
cult area or at a longer distance which
they do not desire to travel and the
scheme remains as a paper-scheme; and

(c) what specific action Government
propose to take to relieve such villages of
these difficulties?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JAN-
ARDHANA POOJARY): (a) to (c). No
targets are fixed for banks to cover vil-
lages under the Village Adoptiom Scheme.

Reserve Bank of India has already
clarified to commercial banks that the
adoption of village by a bank must not
exclude other banks from financing in that
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area. Banks have also been advised not
to reject applications for viable schemes
received merely on the ground that they
emanate from places beyond their normal
command areas, if in their judgement such
loans can be effectively serviced by them.
Commission paid by NTC on Securing

Government Ordcers

276. SHRI ARJUN KUMAR NEHRU:
Will the Minister of COMMERCE be
pleased to state:

(a) whether it is a fact that Govern-
ment, both Central and State Units, while
placing orders on the National Textile
Corporation, have to operate through
commission agents; and

(b) if so, the quantum of commission
paid by NTC on securing Government
orders during the past two years?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P.
A. SANGMA): (a) and (b). Some N.T.C,
subsidiaries have appointed agents from
time to time on commission basis for sale
of their products through DGS&D and
to other ngencies. The rate of commission
varies frcin 2 per cent to 3 per cent.
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